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Abstract of the Proceedings of the Council of the Governor General of India,
assembled for the purpose of making Laws and Regulations under the pro-
vistons of the Act of Parliament 24 & 25 Fic., cap. 67.

The Council met at Government House on Friday, the 14th March, 1884.
PRESENT :

His Excellency the Viceroy and Governor General of India, k.G., 6.M.8.I.,
G.M.ILE., presiding.

His Honour the Lieutenant-Governor of Bengal, c.8.1., C.LE.

His Excellency the Commander-in-Chief, .c.B., C.L.E.

The Hon’ble J. Gibbs, c.8.1., C.I.E.

Lieutenant-General the Hon'ble T. F. Wilson, ¢.B., C.L.E.

The Hon’ble C. P. Ilbert, c.1.E.

The Hon’ble 8ir 8. C. Bayley, k.c.8.1., C.LE.

The Hon’ble T. C. Hope, c.s.1., C.1.E.

The Hon’ble 8ir A. Colvin, K.C.M.G.

The Hon’ble H. 8. Thomas.

The Hon'ble Kristodds Pil, Raf Bahddur, c.1.x.

The Hon’ble Mahéréj4 Luchmessur Singh, Bahddur, of Darbhangd.

The Hon’ble T. M. Gibbon, c.I.E.

The Bon’ble Amfir Alf.

The Hon'ble W. W. Hunter, LL.D., C.1.E.

The Hon’ble R. J. Reynolds.

The Hon'ble Rao Saheb Vishvanath Narayan Mandlik, c.s.1.

BENGAL TENANCY BILL.

The Hon’ble 81k STEUART BaAYLEY presented the Preliminary Report of
the 8elect Committee on the Bill to amend and consolidate certain enactments
relating to the law of Landlord and Tenant within the territories under the
administration of the Lieutenant-Governor of Bengal. He said :—

“ In presenting the Committec's report I desire to explain to the Council
that the revised Bill is printed, and that the Report has been considered and
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passed and duly signed by the members of the 8elect Committee. But it was
only yesterday that the final revision of the Report by the Committee was com-
pleted. Some members of the Committee desire to record minutes of dissent;
and, as it seems right that their dissonts and the Report itself should be pub-
lished together, the publication both of the amended Bill and of the Report will,

at their request, be postponed for a fortnight to give them time to mature their
minutes of dissent.”

The Council adjourned sine die.

D. FITZPATRICK, .
Secretary to the Government of India,

Legislative Depariment.
ForT WILLIAM :

The /4T March, 1884.

Qovesnment of Lot Geatrel Priating Olu.-llg"m-.l:l.——l;vl-&—ﬂ.





